sengitizing the Industry to the concept of value addition by inducting trained professionals to
marage the industry. Thig has resulted in an increased demand far trained professionals in
variols gectors servicing the industry.

The Government has continuausly been monitoring the implementation of various schemes and
requisite modifications are incorporated whenever reguired. TUFS and SITP have been continued in
the 11th Five Year Plan.

Highway projects sarmarked for Jharkhand

#177. SHRI 8. 8. AHLUWALIA: Will the Minister of ROAD TRANSPORT AND HIGHWAYS be

pleased o state:

(a) the year-wise details of highway prajects earmarked for implementation vis-a-vis actual
implementation in the State of Jharkhand from 2003-04 till 2008-02;

(b) whether Government is seized of detericration in existing highway netwarks in Jharkhand
which is aggravated due to movement of heavy trangport vehicles engaged In traneportation of iron
ore and other minerals in bulk;

(c)  if so, the details thereof;

(d) the details of special attention, if any, given to address this phenomenon of the read-uses
and condition in Jharkhand; and

(&) ifnot, the reasone therefor?

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI KAMAL NATH): (a)to (e) The
details of National highway projects by Government of India in Jharkhand during the period from
2003-04 till 2008-07 with details of status of implementation are given in the Statement (Ses below).
The Government is seized of the deterioration in condition of existing National Highway (NH) netwark
in Jharkhand due to movement of heavy transport vehicles and has taken necessary steps to improve
the condition of NH netwark.

Statemsnt

Highway Frojacts Farmarked for Jharkhand
A. Implementation Status of National Highways Development projects (NHDP) in Jharkhand:

S.No. NHDP Companent Total  Completed Undler Balance for
length 4-Lane  Implementation award of civil
(Km)  (Km.) warks
Total No. of Total length
length  package in Ckm.>
in (km.)
1 2 3 4 3] & 7
1 NHDP Phass-| 192 188 4 1 &

(Golden Quadrilateral):
4-laning of Barachatti -
Gorhar-Barwadda-
Barakasr Section

fram km. 240.00to
442.00 of NH-2
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1 2 3 4 5 o} 7

2 NHDP Phass llI
4-laring of Barhi-
Hazaribagh-Ranchi-
Rargaon-Mahulia
section of NH-3

Hazaribagh-Ranchi e = = = 75
Section (Award awalting
approval by the
CCEAY
ii Ranchi-Rargaon- 180 - - - 180
Mahulia Section (PPPAC approval

awaited. Request
for Proposal (RFP)
to beinvited after

FPPPAC approval
is cbtained.
i Barhi-Hazaribagh 40 2 2 & 40
Section u pdating/prepara

tion of fresh
Detailed Project
Report (DPR) isin

progress)

3 NHDP Phass V 192 = = = 192
&-laning of Barachatti - (Preparation of
Gorhar-Barwadda-Barakasr feasibility
Section from study for ix
km 240.00 1o 44200 laning ig in
of NH-2 progress)

4 MNHOP Phaze- vl Thealignment study of Kokata-Dhanbad

Expressway (length 277 km.)) is under progress.

5! NHDP Phasge Wi The feasibility study of two stand alone projects of
Ring road at Dhanbad and Grade Separated
Intersection at Ranchi on NH-75is in progress.

ToTAL 649 188 4 1 457

B. Implementation status of projects on MNational Highways sntrusted with Road Conetruction
Department, Jharkhand

Tatal length of National Highways in Jharkhand is 1844 km. Out of this 1652 km. length is
entrusted with State RCD, Jharkhand and balance is with NHALL Detalls of various improvement
works sanctioned during 2003-04 fo 2008-09 on Mafional Hghways enfrusted with Road
Canstruction Department, Jharkhand and their present status is as under:
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Year Total works Works Works in Works under

sanctioned completed progress Tender/ Award
Stage
Mos. Amount Amount Amount Amount
(Rs.in Nos. (Rs.in Nos. (Rs.in Nos. (Re.in
Lakh} Lakh) Lakh) Lakh)
2003-04 g 256,02 g 1946.02 = = = =
2004-05 16 5661.38 16 5661.38 = = = =
2006-06 i 2019.98 1 2019.98 = = = =
2006-07 32 911411 22 516092 10 3963.19 = =
2007-08 51 18710.52 22 5336.67 22 9403.98 7 3970.47
2008-09 31 18077 .15 g = 10 1979.48 21 16097 .67

Anti-dumping duty on alloy from China

#178. DR. JANARDHAN WAGHMARE:
SHRI MAHENDRA MOHAN:
Will the Minister of COMMERCE AND INDUSTRY be plegsed to state:

(a) whether Government has been actively considering to impcee antidumping and safeguard

duties on the impart of alloy from Ching;
(b) ifso, the detalls thereof;

(c) whether thereis a surge in cheap imports of alloy from Chira which is affecting directly the

domestic companies; and
(d) ifso, the corrective steps Government proposes to take in this regard ?

THE MINISTER COF COMMERCE AND INDUSTRY (SHRI ANAND SHARMA): (&) to (d) Based
on an application filed by the domestic industry, following an alleged surge in imports, the DG
Safeguards, Department of Revenue, has taken up investigation whether to impose a safeguard duty
on aluminium alloy as well as non-alloy, falling under Customs Tariff Heading 7601, As this is a
safeguard investigation, it applies to all countries, including China. The natice far initiation was issued
on 22nd May, 2009 and the recommendation 1o impose a provisional safeguard duty was made on

28th May, 2009 through the oreliminary findings dated 28th May, 2009,

On the basis of an application filed by the domestic industry, Directorate General of Anti-
Dumping & Allied Duties (DGAD) initiated anti-dumping investigation concerning imports of "Cold
Rolled Flat Products of Stainless Steel originating in or exported from China PR, Japan, Korea,
European Union, South Africa, Talwan, Thailand and UsA™ on 25th November, 2008, Preliminary
findings recommending provisional anti-dumping duties were igsued on 27 March, 2009 and

provisional anti-dumping duties was levied by Department of Revenue on 22nd April, 2009,
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